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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE, CHENNAI
Original Application No.312 of 2024

IN THE MATTER OF:

Tribunal on its own motion SUO MOTU
based on the news item in The New Indian
Express, Chennai Edition dt: 17.12.2024,
titled “Kerala’s Medical waste dumped in
Nellai Villages”.

With

1. The Principal Secretary to Government of Tamil Nadu,
Department of Environment,
Climate Change and Forests,
Chennai and Others.
....Respondents

REPORT FILED ON BEHALF OF THE THIRD RESPONDENT
— TAMIL NADU POLLUTION CONTROL BOARD

I, S.Palanisamy, Son of Thiru.S.Santhappan, aged about 59 years, having
office at No.76, Mount Salai, Guindy, Chennai - 600 032, do hereby solemnly

affirm and sincerely state as follows:

I submit that I am working as the Joint Chief Environmental Engineer,
Tamil Nadu Pollution Control Board, Chennai and I am authorized to file this
report on behalf of the Third respondent, (TNPCB) and as such I am well

acquainted with the facts of the case available from our office records.

2. It is respectfully submitted thaton 19.12.2024, the Hon'ble NGT (SZ),
Chennai has taken a Suo Motu based on the news item in The New Indian
Express, Chennai Edition dt: 17.12.2024, titled “Kerala’s Medical waste

dumped in Nellai Villages” and passed an order which are as follows:

“Para 11: The learned counsel appearing for the Kerala SPCB
would submit that the dumping could have been by unauthorized waste
collectors from Kerala. Whoever it may be, admittedly, the waste is being
brought from Kerala and dumped into Tamil Nadu.
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Para 12: Therefore, it would be appropriate for the Government of
Kerala to remove the waste ¢f all nature dumped inside Tamil Nadu
forthwith and either take it to the State of Kerala or arrange to get them
treated in any authorized treatment facilities.

Para 13: We are constrained to pass the said order, as in the earlier
incident, the Government of Tamil Nadu had quickly removed the waste
after segregation, incurring an expenditure of about Rs.70,000/-, which is
yet to be reimbursed by the State of Kerala.

Para 14: Therefore, we direct the State of Kerala and the Kerala
SPCB to take strict action to remove the waste dumped within a period of 3
(three) days from the date of this order and file their action taken report.”

3. It is respectfully submitted that the issue relates to the unidentified
miscreants who had dumped the biomedical, food, plastics and other wastes

brought from Kerala in Kodaganallur and Palavoor Villages.

4. It is respectfully submitted that as per an Order passed by the Hon'ble
NGT (SZ), Chennai, dated 19.12.2024 the 3™ Respondent (TNPCB) submits

thereport herein.

5. It is respectfully submitted that on 9.12.2024, a Complaint
petition was received through Mudhalvarin Mugavari (IIPGCMS) from
Thiru.ShivaShanmugam, Kodaganallur Panchayat, Tirunelveli District stating
that Bio Medical Waste and Plastic waste were dumped near to the unit
M/s.Subam Papers, Palavoor Village, Pappakudi Panchayat, Tirunelveli District.
Based on the complaint, the site was inspected at Palavoor Village by Assistant
Environmental Engineer of this office on 11.12.2024 and observed that no Bio
Medical Wastes were found and only mixed solid waste were found to be
dumped. (Enclosed as Annexure — I). In view of the above, Block Development
Officer, Pappakudi Panchayat Union was requested to segregate and dispose the
solid waste as per Solid Waste Management Rules — 2016 vide O/o.Tirunelveli,
TNPCB letter dated11.12.2024.

6. It is respectfully submitted that press news was released in Dhinakaran
newspaper on 17.12.2024 stating that Tonnes of Bio medical wastes and mixed
solid wastes from Kerala were dumped in Farm lands of Kodaganallur and

Palavoor Panchayat areas, Tirunelveli District. Further, the District Collector,




Tirunelveli has instructed the Superintendent of Police, Tirunelveli,
Revenue Divisional Officer, Tirunelveli, Assistant Director, Panchayats,
Tirunelveli and District Environmental Engineer, Tirunelveli, TNPCB
to inspect and furnish the action taken report vide District Collector’s
Lr.Na.ka.No.:C1/COLTNV/111/2024 Dated:16/12/2024 received in O/0.DEE,
Tirunelveli, TNPCB on 17.12.2024 (Enclosed as Annexure — II).

7. Tt is respectfully submitted that the said areas of Kodaganallur and
Palavoor Panchayats, Tirunelveli District were inspected by the officials of
TNPCB on 17.12.2024. During inspection, it was observed that the general solid
wastes such as oil pouches, plastic covers, etc and Bio medical wastes such as
unused syringes (unopened in sealed condition), Tablet covers (paper wrappers
only), carton boxes and Data sheets of M/s. Regional Cancer Centre,
Trivandrum and Hotel wastes from M/s.Leela,Kovalam, A RAVIZ Hotel were
found to be dumped. The photographs along with Latitude and Longitude taken
during inspection. (Enclosed as Annexure — III). During the time of inspection,

the following observations were made:

a. It was observed that Hotel Wastes & General solid wastes such as
oil pouches, plastic covers, etc. and Bio medical wastes such as
unused syringes (unopened in sealed condition), Tablet covers
(paper wrappers only), carton boxes and Data sheets of Regional
Cancer Centre, Trivandrum were found to be dumped and no
Biomedical wastes were noticed except unused syringes
(unopened in sealed condition) having expiry date upto 2027.

b. Empty tins of Soft drinks, Used chappals, Waste papers from
Hotel of M/s.Leela, Kovalam, A RAVIZ Hotel were noticed at the
above said sites.

c. Certain portion of Solid waste including the glass bottles, napkins,
paper waste were found in a partially burnt condition.

d. The Block Development Officer, Pappakudi Panchayat Union,
Pappakudi has been requested to remove the mixed solid waste
vide this office letter dated: 17.12.2024 as per the Solid Waste
Management Rules, 2016.
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8. In the above said locations, the unused syringes (unopened in sealed
condition) of about quantityl0 kg only was disposed through the Common
Bio-medical Waste Treatment facility namely M/s.Aseptic Systems Bio
Medical Waste Management Company, S.F.No. 1024, 1025/1,3 etc.,
PaapanKulam Village, Nanguneri Taluk, Tirunelveli District for safe disposal

and further there is no biomedical wastes in the above said location.

9. It is respectfully submitted that on 16.12.2024 complaint was lodged
by Village Administrative Officer of Palavoor Village, at Suthamalli Police
Station regarding the illegal disposal of Solid waste at PalavoorPanchayat
limit and based on the Complaint, FIR No.626/2024 has been filed U/Sec.271
& 272 of The Bharatiya Nyaya Sanhita (BNS), 2023and Sec.15(1)ofthe
Environment and Protection Act,1986. Further, it is submitted thatanother
Compliant was lodged on 16.12.2024 by Santanam for the illegal disposal of
Solid waste at Kodaganallur panchayat limit and based on the Complaint,
FIR No.627/2024 has been filed U/Sec.271 & 272 of The Bharatiya Nyaya
Sanhita (BNS), 2023 and Sec.15(1)of the Environment and Protection
Act,1986. (Enclosed as Annexure - IV).

10. It is further submitted that, a complaint was lodged by the Assistant
Environmental Engineer, Tamil Nadu Pollution Control Board, Tirunelveli at
Suthamalli Police Station regarding the illegal disposal of mixed solid wastes
and Bio medical wastes from Kerala in Kodaganallur, Vellalankulam and
Palavoor Panchayat areas on 19.12.2024. (Copy of the CSR is enclosed as

Annexure - V).

11. Tt is respectfully submitted that DEE, Tirunelveli, TNPCB as
submitted the recommendation to the Chairperson, TNPCB, Chennai vide
letter No. DEE/TNPCB/TNV/Tech - 60/2024 dated:17/12/2024 (Enclosed as
Annexure — VI) to issue directions to the competent authorities of Kerala
State to take action against the violators and to levy necessary compensation
from the violators under Polluters Pay Principles (PPP)as per the Solid Waste
Management Rules, 2016.




12. It is respectfully submitted that vide Board’s letter
No.T3/TNPCB/BMW/F.31777/2024-2 dated 18.12.2024 (Enclosed as
Annexure - VII) has requested the Member Secretary, Central Pollution
Control Board, Delhi to take necessary action and issue directions to the
Kerala State Pollution Control Board to prevent illegal dumping of wastes

from Kerala into the State of Tamil Nadu.

13. It is respectfully submitted that the 3™ respondent (TNPCB),
Chennai vide Board’s letter No.T3/TNPCB/BMW/F.31777/2024-1 dated
18.12.2024 has requested the Chairperson, Kerala State Pollution Control

Board for the following immediate action.

a. To initiate necessary legal action against Regional Cancer Centre,
Trivandrum for illegal transportation of dumping of mixed solid
waste/Bio medical waste in the state of Tamil Nadu.

b. To initiate necessary legal action against the Hotel Leela,
Kovalam, A RAVIZ Hotel for illegal transportation and dumping
of mixed Solid waste in the state of Tamil Nadu.

c. To ensure vigil monitoring at Border areas of Kerala and Tamil
Nadu by the Police Department and Transport Department
officials to prevent illegal transportation of wastes into the State of

Tamil Nadu on a continuous basis. (Enclosed as Annexure - VIII).

14. 1t is further submitted that the Hon’ble NGT, (SZ), Chennai in
0.ANo0.100 of 2021 vide order dated: 01.11.2021 has directed as follows.

“]8. The Chief Secretary, State of Kerala is directed to look into
the issue as dumping of waste including the Bio-Medical Waste without
disposing the same in a scientific manner as provided under the
respective Waste Management Rules, including the Bio-Medical Waste
Management Rules, 2016 the neighbouring State, without discharging
their responsibility for providing necessary facility within their State,
cannot be encouraged. This is a matter to be seriously gone into by the

Chief Secretary and necessary steps will have to be taken against the
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local bodies, who are responsible for the same instead of merely
issuing a Circular for carrying out the guidelines. So, we direct the
Chief Secretary, State of Kerala to file a detailed report regarding
these aspects mentioned above and the effective were taken by them
against the erring Municipal Corporation and the local bodies for
violating the Waste Management Rules, instead of taking steps to
dispose of the same within their jurisdiction illegally transporting the
same to the neighbouring district in Tamil Nadu and the disposing the
same in an unscientific manner projecting health hazards to the people
in that locality. The Kerala State Pollution Control Board (KAPCB) is
also directed to enquire about the matter and to file a detailed report

in this regard”.

15. It is further submitted that the Hon’ble NGT, (SZ), Chennai in
O.A.No. 164 of 2023 vide order dated: 30.07.2024 has directed as follows.

“2. The Executive Officer had spent a sum of Rs.69,526/- Jor the

~collection and segregation of the municipal solid waste, which was

directed to be collected from the Kerala State Pollution Control
Board”.

Further, the Hon’ble NGT in its order dated: 25.10.2024 as

“I. The Central Pollution Control (CPCB) has filed the report
which is not before us

2. As per earlier directions, the Kerala State Pollution Control
Board has given its suggestions and inputs to the CPCB on the SOP
developed. Similarly, the Tamil Nadu Pollution Control Board, if not
already given, is directed to give their inputs on that. Based on which,
the CPCB has to finalize its SOP before the next date of hearing.

3. Post the matter on 20.01.2025 for final hearing”

16. It is submitted that, the news article dt:20.12.2024 (Annexure IX)
stated that two people were arrested for assisting the illegal dumping of Bio
Medical waste and other wastes transported from Kerala State for monetary

benefits.




17. It is submitted that, based on a news published in the New Indian
Express dated: 19.12.2024 titled “More Kerala Waste found in Nellai’s
Kondanagaram”the JCEE(M)/TNV has formed two inspection team
comprising of 3 TNPCB officials in each for effective monitoring and

disposal of the wastes in the said locations vide Letter No.

JCEE(M)/TNPCB/TNV/F-TECH-11/2024 Dated: 19.12.2024 (Annexure X).

18. It is respectfully submitted that the above team of officials of
TNPCB has inspected the locations in Kodaganallur and Palavoor Panchayat,
Kondanagaram and Elanthaikulam areas of Tirunelveli District on 18.12.2024

and 19.12.2024 and submitted the report (Annxure XI) stating the following;:

A. It was observed that the Solid Waste / Bio-medical Waste dumped in the

following locations:

SI.No. | Location Details of Village where wastes are dumped illegally

1. | Kondanagaram (8.728005,77.612672)

(\]

Kondanagaram - Vaduganpatti Road (8.734746, 77.608986)

Elanthaikulam (8.76442, 77.555079) & (8.7644130, 77.556900)

Vellalankulam (8.756286, 77.589859)

3
4. | Palavoor (8.734196, 77.598619)
5
6

Kodaganallur- Sivaniyarkulam (8.747976, 77.585575)

B. Kondanagaram (8.728005,77.612672) (SW side of M/s. Subam Paper
Mill

It was observed that the waste dumped in this location has been already
being burnt and in the remains of the waste physically verified and it contains
glass injection vials, medicine bottles, and unburned syringes with other solid

wastes. (Photos enclosed)

C. Kondanagaram - Vaduganpatti Road (8.734746, 77.608986) (SW very
near side of M/s. Subam Paper Mill)

a. It was observed that in a radius of about 100 sq.m. area large

quantities of dumped solid wastes found here and there.
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b. It was observed that the wastes already being burnt in the above
area and the remains contain medicine glass bottles, unburnt
testing lab vials.

c. Among the heaps of wastes dumped in the above area is of
mixed MSW solid waste containing plastic items, chappals,
plastic containers, papers, empty covers of milk sachets, food
containers, etc.

d. In the above solid wastes dumped area heaps shredded plastic
wastes also found.

e. From the above wastes dump, it was found hospital record
sheets of Regional Cancer Centre, Trivandrum, Kerala and
wastes containing Hotel Leela ARaviz, Kovalam, Kerala
emblem.

f. In the above solid wastes dumped area, it was ascertained that
the BMW were burnt and the remains glass medicine bottles,
etc. as stated above were found. (Photos enclosed)

D.  Elanthaikulam (8.76442, 77.555079) & (8.7644130, 77.556900)
(Southern side of M/s. SPB Paper Mill)

In the above-mentioned locations, partially burnt waste and dumped waste
were partially removed in recent days by unknown persons. Further, it is
submitted that the remains of the dumped solid wastes contain plastic wastes,
empty plastic covers, etc. as observed in the previous mentioned locations
including hospital record sheets of Regional Cancer Centre, Trivandrum, Kerala.

(Photos enclosed)

E. Palavoor (8.734196, 77.598619) (Western side of M/s. Subam Paper
- Mill -MetchelPoramboke Land)

It was observed that the general solid wastes such as oil pouches, plastic
covers, etc. and Bio medical wastes such as unused syringes, Tablet covers
(paper only), carton boxes and Data sheets of Regional Cancer Centre,
Trivandrum and Hotel wastes from the Leela Kovalam A RAVIZ Hotel were

found to be dumped.(Photos enclosed)



F. Vellalankulam (8.756286, 77.589859) (In the gated premises of

Padmavathy Private Farm Land)

It was observed that wastes were dumped inside the gated premises (Gate
is under opened and rusted condition) and contains same nature as plastic
wastes, empty plastic covers, etc. and the Bio-degradable wastes were almost
‘composted stage, which reveals that the waste were dumped more than a
month’s time.Data sheets of Regional Cancer Centre, Trivandrumwere found in

the dumped wastes.(Photos enclosed)

The Manager of the Padmavathy Private Farm has filed FIR in this regard
with Suthamalli Police Station vide FIR No. 627/ 16.12.2024.

G. Kodaganallur- Sivanivarkulam (8.747976, 77.585575) (Private Patta
Land)

In this location it is observed that heaps of Solid Waste dumped within a
span of 200 m in a scattered manner and also contains as stated above in the
previous locations and hospital record sheets of Regional Cancer Centre,
Trivandrum, Kerala and wastes containing Hotel Leela ARaviz, Kovalam,

Kerala emblem with letter heads of the Hotel and Hospital. (Photos enclosed)

19. It is respectfully submitted that from the above observations, it was
ascertained that,

a. Most of the above solid wastes are generated from Regional Cancer
Centre, Trivandrum, Kerala and wastes containing Hotel Leela ARaviz,
Kovalam, Kerala.

b. The waste which was found burnt in the above said location contains
remains of medicine bottles, unburnt synergies, few surgical gloves
(white latex gloves) from the Regional Cancer Centre, Trivandrum,
Kerala.

c. The solid waste dumped was containing the emblem and record sheets
of Hotel Leela ARaviz, Kovalam, Kerala found.

d. The above illegal dumping of solid waste has been happened over a

period of months together.
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20. It is respectfully submitted that in view of the above, the
Government of Tamil Nadu was requested vide t/o letter dated 20.12.2024 as

follows

a) The District Administration may be instructed that necessary
additional police check post may be located in these areas other
than provided in the district borders through competent authorities
and necessary directions may be issued to competent authorities at
the district border check posts to have stringent vigil monitoring
of such type of vehicles.

b) The District Administration may be instructed to conduct regular
review meeting of the District Coordination Committee on the
issues related to BMW.

¢) The District Administration may be instructed to install CCTV
surveillance camera facilities in these remote areas where ever
possible to have effective monitoring through competent
authorities.

d) The Transport Department may be instructed that the Registration
Certificate of the vehicles engaged for this illegal activity may be
permanently cancelled and in this regard, it is respectfully
submitted that directions may be issued to competent authorities.

e) The Police Department may be requested to take stringent legal
action against the violators who have involved in these types of
illegal activities through competent authorities

f) Government of Kerala may be requested to initiate necessary legal
action against Regional Cancer Centre, Trivandrum for illegal
transportation and dumping of the Mixed Solid Waste / Bio
Medical Waste in the State of Tamilnadu.

g) Government of Kerala may be requested to initiate necessary legal
action against the Hotel Leela Kovalam A RAVIZ for illegal
transportation and dumping of the Mixed Solid Waste in the State

of Tamilnadu.
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21. Further it is submitted that a team comprising of 6 officials from
Kerala Pollution Control Board is visiting the places of Kondanagaram
(8.728005, - 77.622672), Kondanagaram- Vaduganpatti road (8.734746,
77.608986), Elanthaikulam (8.76442, 77.555079)& (8.7644130, 77556900),
Palavoor (8.734196, 77.598619),Vellanlankulam(8.756286, 77.589859) &
Kodaganallur- ~ Sivaniyarkulam (8.747976,77.585575) in Tirunelveli
District.vide No. JCEE(M)/TNPCB/TNV/F-TECH-11/2024 Dt:20.12.2024
(Annxure XI).

Therefore, it is humbly prayed that this Hon’ble National Green
Tribunal (Southern Zone) may be pleased to pass an order or such further or
other orders as this Hon’ble Tribunal may deem fit and proper and thus

render justice.

uuuuuuuu

VERIFICATION

I, S.Palanisamy, Son of Thiru.S.Santhappan, working as Joint Chief
Environmental Engineer, Tamil Nadu Pollution Control Board having office
at No.76, Mount Salai, Guindy, Chennai 600 032, do hereby verify that the

contents of above are true to the best of my knowledge through records.
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TAMILNADU POLLUTION CONTROL BOARD

From, To,

S.V.Kalaivani., M.Tech., Block Development Officer,
District Environmental Engineer(FAC), Pappakudi Panchayat Union,
Tamil Nadu Pollution Contrcl Board Pappakudi

30/2, SIDCO Industrial Estate, . i Ee

Pettai, Tirunelveli-627010 Tirunelveli District — 627 601.

Letter No: DEE/TNPCBI/TNV/F — Comp-3(59) / 2024 Dated: 11.12.2024

Sub: TNPCB - O/o, DEE, Tirunelveli — Complaint petition received regarding
dumping and burning of Medical Waste and Solid Waste in Palavoor Village,
Pappakudi Panchayat, Tirunelveli District near M/s. Subam Papers, Pvt, Ltd —

Action requested —Intimation - Regarding.

Ref: Complaint Petition received from Thiru. C.Shanmugam, Koodaganallur
Panchayat, Tirunelveli District through Mudhalvarin Mugavari (IIPCGMS) No:
10621746 dated: 09.12.2024

In the petition cited in reference, it was stated that medical wastes and plastic
wastes were dumped near M/s. Subam Papers, Pvt, Ltd in Palavoor Village,
Pappakudi Panchayat, Tirunelveli District, which will cause health issues to public
and requested for further action on the complaint.

In this regard, the complaint site was inspected by Assistant Environmental
Engineér of this office on 11.12.2024 and during inspection, it was observed that no
Medical waste dumping was found and only solid wastes only found dumped in the
said site.

Hence, it is requested that the solid wastes dumped in the above said site
shall be properly disposed in accordance with the provisions of Solid Waste

Management Rules, 2016 and the also to monitor to stop the dumping of Solid



Waste in the said site. It is also requested to take appropriate action on the

complaint and inform the petitioner about the action taken details.

The receipt of the letter may be acknowledged.

-Sd/-
Encl: Complaint petition District Environmental Engineer(FAC),

Tamilnadu Pollution Control Board,
Tirunelvel;



Iy
Mudalvarin Mugavari (IPCGMS) complaint petition No 10621746 received through
online on 09.12.2024

Annexure-ll

My name is Shiva Shanmugam and | live in the village under Kodaganallur
Panchayat. In the areas under Kodaganallur Panchayat, near to southern side of
M/s.Subam Paper mill medical waste and plastic waste are brought from outside in
heavy vehicles and dumped. The cattles that go for grazing eat these plastic waste,
which causes a lot of harm. They also burn the wastes, which affect children and adults

of the surrounding villages. | humbly request you to take a good solution to this.

Encl: Images
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TAMIL NADY POLLUTION CONTROL BOARD
From

To

Tmt. S.V.Kalaivanj M.Tech.,

District Envirenmentsi Engineer(FAC),
Tamil Nadu Pollution Control Board
3072, SIbco Industrial Estate,

Pettai, Tirunelveli-62701 0

Letter No. DEEfT‘NPCB!TNVWech =60/2024 dated:17/12/2002

The Chairperson:

Tamilnadu Pollution Control Board,
No.78, Mount Salaj, Guindy,
Chennai -600 032.

Sir,
Sub: TNPCE ~ 0/o. DEE, Tirunelveli — llegal dumping of Solid wasted
and  Bio Medicz) Waste from Regional Cancer Centre,
Trivandrum, Kerala in Kodaganaliur ang Palavoor Panchayat

areas, Tirunelveli District —Action taken report- submitted — Reg.

Ref; 1. CM Cell Petition No. 10621746 Dated: 09.12.2024 recejved

from  Thiru, Shiva sanmugam, Kodaganallur Panchayat,
Tirunelveii District.

2. T.O. Letter dated: 4 1.12.2024 addressed to Block Development
Officer, Pappakudi Panchayat Union, Pappakudi.

3. Press News appeared in Dinakaran dated 17.12.2024 (Copy
submitted).

4. District Collectors L. Na.ka.No.:C‘I/COLTNVM1‘112024
Dated:16/12/2024 received on 17.12.2024.

With reference to the above, | submit to inform that a2 complaint was
received through Mudhalvarin Mugavari (IIPGCMmS) frqm Thiru. ShivaShanmugam,
Kbdaganaﬂur Panchayat, Tirunelveli District vide ref 1% cited stating that Bio Medical
Waste and Plastic waste were dumped near to M/s. Subam Papers, Palavoor Village,
Pappakudi Panchayat, Tirunelveli District. Based on the complaint, the site was
inspected by Assistant Environmental Engineer of this office on 11.12.2024 and
observed that no Bio Medical Wastes were found and only mixed solid waste were
found to be dumped.

In view of the above, Block Development Officer, Pappakudi Panchayat
Union was requested to segregate and dispose the solid waste as per Solid Waste
Ménagement Rules — 2016 vide reference 2™ cited.

In mean time, a press news was released in Dhinakaran newspaper on
17.12.2024 vide ref 4™ cited stating that Tonnes of Bio medical wastes and mixed solid
wastes from Kerala wers dumped in Farm lands of'chaganallur and Palavoor
Panchayat areas, Tirunelveli District. Further, the District Collector, Tirunelveli has
instructed the Superintendent of Police, Tirunelveli, Revenue Divisional Officer,
Tirunelveli, Assistant Director, Panchayats, Tirunelveli and District Environm_ental
Engineer, Tirunelveli to inspect and furnish the action taken report vide ref 4 cited.



In view of the above, the said areas of Kedaganallur and Palavoor Panchayats,
Tirunelveli District were, inspected by DEE, TNPCB, Tirunelveli along with AE on
17.12.2024. During inspection, it was observed that the general solid wastes such zs
oil pouches, plastic covers, etc and Bio medical wastes such as unused syringes,
Tablet covers (paper only), carton boxes and Data sheets of Regional Cancer Centre,
Trivandrum and Hotel wastes from the Leela Kovalam A RAVIZ Hotel were found to
be dumped. The photographs along with Latitude and Longitude taken during
inspection is enclosed vide Annexure.

In this regard, FIR was filed by Village Administrative Officer of Palavoor \fll.lage
at Suthamalli Police Station regarding the illegal disposal of Sclid waste at Palavoar
panchayat limit and for the illegal disposal of Solid waste at kodaganallur panchayat

limit FIR was filled by the land owner of pathmavathi farms at Suthamalli Police Station
(Copy enclosed).

During the time of inspection, the fallowing observations were made

1. Itwas observed that Hotel Wastes & General solid wastes such as oil pouches,
plastic covers, etc. and Bio medical wastes such as unused syringes, Tablet
covers(paper wrappers), carton boxes and Data sheets of Regional Cancer
Centre, Trivandrum were found to be dumped. and no Biomedical wastes were
noticed except unused syringes having expiry date upto 2027:

2. Empty tins of Soft drinks, Used chappels, Waste papers from Hotel of Leela
Kovalam were noticed at the above said sites.

3. Certain portion of Solid waste including the glass bottles, napkins, paper waste

were found in a partially burnt condition.

4. In this regard, the Block Development Officer, Pappakudi and TNPCB is taking

steps to remove the mixed solid waste and-the unused syringes through the
Common Bio-medical Wastes Treatment facility namely M/s. Aseptic Systems
Bio Medical Waste Management Company, S.F. No. 1024, 1025/1,3 etc,,
Paapan Kulam Village, Nanguneri Taluk, Tirunelveli District

Further, the District Collector, Tirunelveli has formed District Level Monitoring
Committee vide Roc.No.N11/286/2023 Dated: 13.02.2023 to cover the issues related
to Solid waste Management, Bio-Medica{ Waste Management, Plastic Waste
Management etc (copy submitted) in this connection strict vigil will be followed by
TNPCB in co-ordination with the District Administration.

It is also submitted that the District Coliector vide their letter R.C No.: TNV / F.
BMW / 2023 Dated; 13/02/2023 (copy submitted) to the Principal Secretary to
Government, Health and Family Welfare Department, Secretariat with the respect to
the Cont.Petn (MD) No. 1847 of 2018 in W.P.(MD) Np. 24286 of 2018 stated that there

i t in Ti i District si i direct road
are no eniry paints at Kerala Border in Tirunelveli District since there is no

connectivity between Tirunelveli District and the Staie of Kerala.
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ltis also, submitted that the Hon'ble NGT (SZ) in O.A.No. 100 of 2021 vide order
dated: 01.11.2021 has directed as foliows.

N “18. The Chier Secretary, State of Kerala is directed fo lock into the
ISsue as dumping of wasie including the Bio-Medicar Weaste without
disposing the same in a scientific manner as provided under the respective
Waste Mzanagement Rules, including the Bio-Medical Waste Management
Rules, 2016 the neighbouring State, without discharging their responsibility
for providing necessary facility within their State, cannot be encouraged.
This is a matter to be seriously gone into by the Chief Secretary and
necessary steps will have io be taken against the local bodiés, who are
responsible for the same instead of merely issuing a Circular for carrying
out the guidelines. So, we direct the Chief Secretary, State of Kerala to file
8 defailed report regarding these aspec::ts mentjoned above and the
effective were taken by them against the erming Municipal Corparation and
the local bodies for violating the Waste Management Rules, instead of
taking sfeps to dispose of the same within their Jurisdiction illegally
transporting the same to the neighbouring district in Tamil-Nady and the

disposing the same in an unscientific manner projecting health hazards to

- the peopie in that locailty. The Keralz State Foilution Conirol Beard

T

(KAPCB) is also directed to enquire about the matier and to file a detailed

report in this regard”,

Further, it is submitted that the following directions may please be issued to the

competent authorities of Kerala State to take action against the violators.

To initiate necessary legal action against Regional Cancer Centre, Trivandrum
for illegal transportation and dumping of the Mixed Solid Waste / Bio Medical

Waste in the State of Tamilnadu.

To initiate necessary legal action against the Hotel Leela Kovalam A RAVIZ far

illegal transportation and dumping of the Mixed Solid Waste in the State of

Tamilnadu.

It is also submitted that necessary compensation may be levied from the

above

said violators under “Polluter Pay Principles (PPP)” as per the Solid Waste
Management Rules-2016 and Hon'ble Court Orders.

This is submitted for favour of I;cind information and necessary further action please.

Encl: As above

i
District Environ al Engineer

Tirunelveli

1 T2 ze

(FAC),

Tamilnadu Pollution Control Board,
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Copy submitted toc the Member Secretary, TNPCB, Chennai for favour of kind
information please

Copy Submitted to the JCEE(M), TNPCB, Tirunelveli for favour of kind information
please
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Photograph showing the dumped solid waste and plastic waste at Palavoor
panchayat limit
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limit
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Photographs showing the Data sheet of Regional Cancer Centre, Trivandrum
at Kodaganallur panchayat limit
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Photograph showing the dumped solid waste at Kodaganallur panchayat limit
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Photographs showing the general solid waste such as 0il pouches and Plastic

covers etc at Kodaganallur panchayat limit
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Photographs showing Bio Hazard bags filled with general solid waste such as
Oil pouches and Plastic covers etc at Kodaganallur panchayat limit. However,
no Bio-medical Waste were found inside the bag




ANNEXURE
'ILLEGAL DISPOSAL OF MIXED SOLID WASTE AND HOTEL WASTE AT

KODAGANALLUR AND PALAVOOR PANCHAYAT LIMIT AREAS
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Photographs showing the syringe covers and carton boxes at Kodaganallur

panchayat limit

Photographs showing the unused syr}'nges at Kodaganallur panchayat limit
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First Information Report
(under Section 154 Cr.P.C)
Under Section 173 BNSS

_ District: Tirunelveli PS: SUTHAMALLI Year: 2024 FIR No. 626 Date: 16.12.2024

. Act(s) Sections
The BHARATIYA NYAYA SANHITA (BNS), 2023 271
The BHARATIYA NYAYA SANHITA (BNS), 2023 272
ENVIRONMENT PROTECTION ACT 1986 15(1)

. (a) Occurrence of Offence Day: Monday Date From: 16.12.2024  Date To:
Time Period: on Time from: 11.00Hrs Time To:
(b) Information received at PS. 16-12.2024 Time: 17.00 Hrs Date:

(c) General Diary Reference: Entry No(s) Time: Date:

. Type of Information: WRITTEN Time

. Place of Occurrence: (a) Direction and Distance from PS: North-West & 4.0 KM
Beat Number: BEAT Il

(b) Address: Palavoor Village Meykkal Poromboke land in an extent of 4.29.0 Ha,
S.F.No: 383.

(c) In case, outside limit of this Police Station, then the Name of P.S: District:
. Complainant/Informant (a) Name: SYED ALl  (b) Father's/Husband’s Name:
(c) Date/Year of Birth: 1981 (d) Nationality: INDIA (e) Passport No.:
(f) Occupation: Govt.Official Non-Gazetted

(g) Address: VILLAGE ADMINISTRATIVE OFFICER, PALAVOOR VILLAGE,

VADUGANPATTI VILLAGE, TIRUNELVELI CIRCULE.
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7. Details of Known/Suspectedd/Unknown accused with full particulars
NOT KNOWN

8. Reasons for delay in reporting by the complainant/informant:

9. Particulars of the properties stolen/involved

10. Total value of properties stolen.involved:

11.Inquest Report/ Un-natural death Case No. If any:

12.FIR Contents:
Summary of First Information Report
I respectfully submit:- Today 16.12.2024 at 17.00 hrs, | Suthamalli Police Station
Grade 1 Female Constable 3358 A.Anitha was on duty at the station when the
complaint filed by the Village Administrative Officer, Seyad Ali, age 43, Vaduganpatti
Village, Pazhavur Village, Tirunelveli District, was received and scrutinized and a
case was registered as Crime No . 626/2024 U/s 271, 272 BNS & 15 (1) Environment
Protection Act 1986. The complaint is as follows. Sender. P. Seydi Ali (age 43)
Village Administrative Officer, Pazhavur Village, Vaduganpatti Village, Tirunelveli
Taluk. PH: 9942756500, Recipient. The Inspector of Police, Suthamalli Police Station,
Tirunelveli District. Subject: Regarding dumping of plastic and other waste on the
Poromboke land. | am working as the Village Administrative Officer in the above
villages. On the basis of a verbal complaint by the public in the surrounding area
regarding dumping and burning of plastic waste and other waste by unidentified
vehicles at the over an extent of 4.29.0-hectare land. (Meikkal Porompokku Land S.F
No. 383 of Pazhavur village). Based on the complaint, site was inspected at around

11.00 am today, 16.12.24 and it was found that plastic waste and other waste were



being dumped. Some of the waste was also found burning. Due to this, a foul smell
was observed. Due to which environment get polluted. Therefore, | humbly request
you to take appropriate action against the unidentified vehicle and the person who
dumped the waste. Sd)xxxx P.Syed Ali. Village Administrative Officer 3. Vaduganpatti,
18. Pazhavur Village. Tirunelveli Taluk. Attachment: 1.Photocopies Sir, Received the
petition and Registered a case in Suthamalli PS Cr.No0.626/2024 U/s 271, 272 BNS &
15 (1) Environment Protection Act 1986 on 16.12.2024 at 17.00 hrs. (S/d) A.Anitha

WGr | 3358.

| have sent this original First Information Report along with the original complaint of
the plaintiff to the Hon’ble Judicial Magistrate Court, Cheranmahadevi, and sent other
copies to the concerned higher authorities, and one copy has been kept at the station
by the Sub Inspector of Police, Suthamalli Police Station, Mr. L. Ramanathan, for the

purpose of investigation.
SUTHAMALLI (TIRUNELVELI) (v4.5) FIR No. 626/2024

13.Action Taken: Since the above report reveals Commission of Offence(s) u/s as
mentioned in item No. 2, registered case and Directed RAMANATHAN L, SUB
INSPECTOR OF POLICE 1844 to took up the investigation

FIR read over to the Complainant/Informed, admitted to be correctly recorded and a
copy given to the Complainant/informant free of cost.
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14.Signature/Thumb Impression Signature of the Officer in-charge, Police Station
of the Complainant/Informant

Name: ANITHA A
Rank: W/GR | PC No: 3358

15. Date & Time of
dispatch to the court: 16-12-2024 17.30 Hrs



ANNEXURE-V
From

The Inspector,

Suthamali Police Station,

Tirunelveli district.

To,

Tmt. Rajareswari,

Assistant Environmental Engineer,

Tamil Nadu Pollution Control Board,

Tirunelveli.

Sir,

With respect to your complaint dated:19.12.2024 regarding that the medical
waste and plastic waste are being dumped near Subam Papers Private Limited,
Palavoor Village, which comes under Suthamalli Police Station limits, Tirunelveli District
and also in Kondanagaram western side, which is likely to cause health problems to the
public. In this regard, in Suthamalli Police Station, the Crime No. 626/24 have been
registerd under Section-271, 272 BNS, 15(1) Environment Act 1986, based on the
complaint given by Thiru. Syed Ali, Village Administrative Officer, Palavoor Village on
16.12.2024 and the Crime No. 627/24 section 271, 272 BNS, 15(1) Environment
Protection Act 1986 given by the Chennai Padmavathi Pharms Supervisor Thiru.
Santhanam and the Crime No. 628/24, Section 271,272 BNS, 15(1) Environment
Protection Act 1986 & 3 of TNPPDL Act by Tmt.Muthuselvi, Kondanagaram Village
Administrative Officer. It is further informed that the statements given by you will be

included as documents in the above cases and a final report will be filed in court.
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TAMIL NADU POLLUTION CONTROL BOARD

F
rom To

Tmt. S.V.Kalaivanj M.Tech.,
District Environmenta Engineer(FAC),

Tamil Nady Pollution Control Boarg No.78, Mount Salaj Guindy
30/2, SIbco Industrial Estate, Chennai -600 032, , ’

Pettai, Tirunelveli-62701 0
Letter No. DEE/T NPCB/TNV/T. ech - 80/2024 dated:17/12/2024

Sir,

The Chairperson,
Tamilnadu Pollution Control Board,

Sub: TNPCB - O/o. DEE, Tirunelveli ~ lllegal dumping of Solid wasted

and  Bio Medical Waste from Regional Cancer Centre,
Trivandrum, Kerala in Kodaganallur and Palavoor Panchayat
areas, Tirunelvelj District —Action taken report- submitted — Reg.

Ref: | 1. CM Ceji Petition No. 10621746 Dated- 09.12.2024 recejved

from Thiru. Shiva sanmugam, Kodaganallur Panchayat,
Tirunelveli District.

2. T.0O. Letter dated: 11.12.2024 addressed to Block Development
Officer, Pappakudi Panchayat Union, Pappakudi.

3. Press News appeared in Dinakaran dated 17.12.2024 (Copy
submitted).

4. District Collector's Lr. Na.ka.No.:C1/COLTNV/111/2024
Dated:16/12/2024 received on 17.12.2024.

With reference to the above, | submit to inform that a complaint was
received through Mudhalvarin Mugavari {(IIPGCMS) from Thiru. ShivaShanmugam,
Kodaganallur Panchayat, Tirunelveli District vide ref 1% cited stating that Bio Medical
Waste and Plastic waste were dumped near to M/s. Subam Papers, Palavoor Viliage,
Pappakudi Panchayat, Tirunelveli District. Based on the complaint, the site was
inspected by Assisfant Environmental Engineer of this office on 11.12.2024 and
observed that no Bio Medical Wastes were found and only mixed solid waste were
found to be dumped. ‘

In view of the above, Block Development Officer, Pappakudi Panchayat
Union was requested to segregate and dispose the solid waste as per Solid Waste
Management Rules — 2016 vide reference 2™ cited. ,

In mean time, a press news was released in Dhinakaran newspaper on
17.12:2024 vide ref 4'" cited stating that Tonnes of Bio medical wastes and mixed solid
wastes from Kerala were dumped in Farm lands of Kodaganallur and Palavoor
Panchayat areas, Tirunelveli District. Further, the District Collector, Tirunelveli has
instructed the Superintendent of Police, Tirunelveli, Revenue Divisional Qfﬁcer,
Tfrunelveli, Assistant Director, Panchayats, Tirunelveli and District Environmental
Engineer, Tirunelveli to inspéct and furnish the action taken report vide ref 4t cited.




In view of the above, the said areas of Kodaganallur and Palavoor Panchayats,
Tirunelveli District were_inspected by DEE, TNPCB, Tirunelveli along with AE on
17.12.2024. During inspection, it was observed that the general solid wastes such as
oil pouches, plastic covers, etc and Bio medical wastes such as unused syringes,
Tablet covers (paper only), carton boxes and Data sheets of Regional Cancer Centre,
Trivandrum and Hotel wastes from the Leela Kovalam A RAVIZ Hotel were found to
be dumped. The photographs along with Latitude and Longitude taken during
inspection is enclosed vide Annexure.

In this regard, FIR was filed by Village Administrative Officer of Palavoor Village
at Suthamalli Police Station regarding the illegal disposal of Solid waste at Palavoor
panchayat limit and for the illegal disposal of Solid waste at kodaganallur panchayat

limit FIR was filled by the land owner of pathmavathi farms at Suthamalli Police Station
(Copy enclosed).

During the time of inspection, the following observations were made

1. It was observed that Hotel Wastes & General solid wastes such as oil pouches,
plastic covers, etc. and Bio medical wastes such as unused syringes, Tablet
covers(paper wrappers), carton boxes and Data sheets of Regional Cancer
Centre, Trivandrum were found to be dumped. and no Biomedical wastes were
noticed except unused syringes having expiry date upto 2027.

2. Empty tins of Soft drinks, Used chappels, Waste papers from Hotel of Leela
Kovalam were noticed at the above said sites.

3. Certain portion of Solid waste including the glass bottles, napkins, paper waste
were found in a partially burnt condition.

4. In this regard, the Block Development Officer, Pappakudi and TNPCB i; takirjgl’ ‘
steps to remove the mixed solid waste and the unused syringes through the
Common Bio-medical Wastes Treatment facility namely M/s. Aseptic Systems
Bio Medical Waste Management Company, S.F. No. 1024, 1025/1,3 etc.,
Paapan Kulam Village, Nanguneri Taluk, Tirunelveli District

Further, the District Collector, Tirunelveli has formed District Level Monitoring
Committee vide Roc.No.N11/286/2023 Dated: 13.02.2023 to cover the issues related
to Solid waste Management, Bio-Medical Waste Management, Plastic Waste

Fot oD g,



ltis also, submitted that the Hon'ble NGT (SZ) in O.A.No. 100 of 2021 vide order

necessary steps will have to be taken against the Jocal bodies, who are
responsible for the same instead of merely issuing a Circular for carrying
out the guidelines. So, we direct the Chief Secretary, State of Kerala fo file
@ detailed report regarding these aspects mentioned above and the
effective were taken by them against the erring Municipal Corporation and
the local bodies for Violating the Waste Management Rulfes, instead of
faking steps to dispose of the same within their jurisdiction ilegally
transporting the same to the neighbouring district in Tamil Nadu and the
disposing the same in an unscientific manner projecting health hazards to
the people in that locality. The Kerala State Pollution Control Board
(KAPCB) is also directed to enquire about the matter and fo file a detailed

report in this regard”,

Further, it is submitted that the following directions may please be issued to the
competent authorities of Kerala State to take action against the violators.

1. To initiate necessary legal action against Regional Cancer Centre, Trivandrum
for illegal transportation and dumping of the Mixed Solid Waste / Bio Medical

Waste in the State of Tamilnadu. ‘ .
2. To initiate necessary legal action against the Hotel Leela Kovalam A RAVIZ for

ilegal transportation and dumping of the Mixed Solid Waste in the State of

Tamilnadu.

Itis also submitted that necessary compensation may be levied from the above
said violators under “Polluter Pay Principles (PPP)" as per the Solid Waste
Management Rules-2016 and Hon'ble Court Orders.

This is submitted for favour of kind information and necessary further action please.

gt
Encl: As above District Environ al Engineer (FAC),

Tamilnadu Pollution Control Board,
Tirunelveli

[ T2tos
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Copy submitted to the Member Secretary, TNPCB, Chennai for favour of kind
information please

Copy Submitted to the JCEE(M), TNPCB, Tirunelveli for favour of kind information
please
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From To

Dr. Jayanthi. M. LF.S., The Member Secretary,

Chairperson, Central Pollution Control Board,

Tamil Nadu Pollution Control Board, Parivesh Bhawan,

76, Mount Salai, Guindy, CBD-cum-Office Complex,

Chennai — 600059. East Arjun Nagar,

Delhi - 110 032.

Lr No. T3/TNPCB/BMWI/F.31777/2024-2, Dated: 18.12.2024

Sir,

Sub: Tamil Nadu Pollution Control Board — lllegal transport of Biomedical Waste,
food and plastic waste from Kerala to Tamil Nadu —News article published in
the New Indian Express dated 17.12.2024 titled “Kerala’s Medical waste
dumped in Nellai Villages”-To take necessary action to stop transportation
and dumping of bio-medical wastes/Solid Wastes/plastic wastes into
Tamil Nadu — Reg.

Ref: 1. Complaint petition received from Thiru. Sivashanmugam, Kodaganallur
Panchayat, Tirunelveli dated 09.12.2024

2. Lr. No. DEE/TNV/3-(59)/2024 dated 11.12.2024

3. News article published in the New Indian Express dated 17.12.2024 titled
“Kerala’s Medical waste dumped in Nellai Villages” (Copy enclosed)
Lr. Na.ka.No. C1/CILTNV/111/2024 dated 16.12.2024
Letter No. DEE/TNPCB/TNV/Tech-60/2024 dated 17/12/2024 (g “"‘"‘“"’5“9
_ Lr No.T3/TNPCB/BMWI/F.31777/2024-1 Dt: 18.12.2024 (oY @"‘-l*”‘ep

oo

| invite kind attention to the reference 1%t cited, wherein a complaint petition
has beén received from Thiru. Sivashanmugam, Kodaganallur Panchayat, Tirunelveli
District stating that Bio Medical Wastes and plastic wastes are being dumped near
Subham Paper (Pvt), Palavur Village, Pappakudi Panchayat, Tirunelveli district.

In this regard, the District Environmental Engineer, Tirunelveli has inspected
the said site and based on the inspection the BDO, Pappakudi Panchayat,
Tirunelveli district vide reference 2" cited was requested to handle and dispose the
solid waste dumped at the site as per the SWM Rules, 2016 and also to monitor the
dumping of solid waste at that place.

Also, it is also informed that two FIRs: No. 14058526 and No. 14058526 dated
16.12.2024 have been filed by the public and the VAO, Palavur Village, Pappakudi
Panchayat, Tirunelveli district against the unidentified vehicle that brought and
dumped the wastes.

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032.
Tel : 044-22353134 - 139 Fax: 044-22353068
Email : tnpcb-chn@gov.in  Web : tnpcb.gov.in
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Now, a news article titled “Kerala's Medical waste dumped in Nellai Villages”
has been published in the New Indian Express dated 17.12.2024 stating that a huge
volume of Kerala’s biomedical, food and plastic waste, particularly from
Thiruvananthapuram Regional Cancer Centre (RCC) and Credence Private Hospital,
has been dumped at multiple locations, including on patta lands and a waterbody in

Kodaganallur and Palavur villages.

Further, the District Collector, Tirunelveli has instructed the Superintendant of
Police, Tirunelveli, Revenue Divisional Officer, Tirunelveli, Assistant Director,
Panchayats, Tirunelveli and District Environmental Engineer, Tirunelveli to inspect

and furnish the action taken report vide reference 4t cited.

In this regard, the DEE/TNV has inspected the said site on 17.12.2024 and

reported the following vide reference 5 cited:

1. It was observed that Hotel Wastes & General solid wastes such as oil
pouches, plastic covers, etc. and Bio medical wastes such as unused
syringes, Tablet covers (paper wrappers), carton boxes and Data sheets of
Regional Cancer Centre, Trivandrum were found to be dumped and no

Biomedical wastes were noticed except unused syringes having expiry date

upto 2027.

2. Data sheeté of Regional Cancer Centre, Trivandrum and Hotel wastes from
The Leela, Kovalam, A RAVIZ Hotel, were found to be dumped

3. Empty tins of Soft drinks, used chappels, Waste papers from Hotel of Leela

Kovalam were noticed at the above said sites.

4. Certain portion of Solid waste including the glass bottles, napkins, paper
waste was found in a partially burnt condition.

5. In this regard, the Block Development Officer, Pappakudi and TNPCB is
taking steps to remove the mixed solid waste and the unused syringes
through the Common Bio-medical Wastes Treatment facility namely M/s.
Aseptic Systems Bio Medical Waste Management Company, S.F. No. 1024,
1025/1,3 etc., Paapan Kulam Village, Nanguneri Taluk, Tirunelveli District.
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In light of the repeated incidents being reported regarding illegal dumping of
wastes from the State of Kerala to Tamil Nadu, TNPCB vide reference 6% cited has
again requested the Kerala State Pollution Control Board to take the issue seriously
and take appropriate measures to curtail the unauthorised movement of the BMW,
solid wastes, plastic wastes and other wastes and du‘mping of the same inTamil
Nadu. Also, it was requested to take appropriate action against the violators and the

action taken on the above may please be intimated to the TNPCB.

In view of the above, it is requested to take necessary action and issue
directions to the Kerala State Pollution Control Board to prevent illegal dumping of

wastes from Kerala into the State of Tamil Nadu.

This is submitted for kind information and necessary action please.

& gy

For Chairperson

Eh@_/{ .S a_),od&

Copy to:

The Regional Director,

Regional Directorate,

Central Pollution Control Board

Second Floor, BSNL Building,

40-E, Guindy Industrial Estate, SIDCO Industrial Estate,
Guindy, Chennai, Tamil Nadu 600032.

Copy submitted to:

The Principal Secretary to the Government,
Environment, Climate Change & Forests Department,
Govt. of Tamil Nadu,

Secretariat, Chennai.

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032.
Tel : 044-22353134 - 139 Fax : 044-22353068
Email : thpcb-chn@gov.in - Web : thpch.gov.in
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From ‘ To

Dr. Jayanthi. M. I.F.S., The Chairperson,

Chairperson, Kerala State Pollution Control Board

Tamil Nadu Pollution Control Board, Pattom P.O.,

76, Mount Salai, Guindy, Thiruvananthapuram - 695 004

Chennai — 600059.
Lr No. T3ITNPCBIBMWIF.31777/2024-1, Dated: 18.12.2024

Madam,

Sub: Tamil Nadu Pollution Control Board — lllegal transport of Biomedical Waste,
food and plastic waste from Kerala to Tamil Nadu —News article published in
the New Indian Express dated 17.12.2024 titled “Kerala’s Medical waste
dumped in Nellai Villages”-To take necessary action to stop transportation
and dumping of bio-medical wastes/Solid Wastes/plastic wastes into
Tamil Nadu — Reg.

Lr. No.TS4/TNPCB/31777/BMW/2019 Dt:21.03.2019

Lr. No.T4/TNPCB/BMW/31777/2018-1 Dt:31.12.2019

Lr. No.T1/TNPCB/BMW/F.31777/2022-1 Dt:27.08.2022

Lr. No.T3/TNPCB/BMW/F.31777/2023 Dt:22.11.2023

Complaint petition received from Thiru. Sivashanmugam, Kodaganallur
Panchayat, Tirunelveli dated 09.12.2024

News article published in the New Indian Express dated 17.12.2024 titled
“Kerala’s Medical waste dumped in Nellai Villages” (Copy enclosed)

7. Lr. Na. ka .No. C1/CILTNV/111/2024 dated 16.12.2024

8. Letter No. DEE/TNPCB/TNV/Tech-60/2024 dated 17/12/2024 C(”FB QMJM)

Ref:

ook b

D

| am to invite kind attention to the references 1%t to 4% cited, wherein the
Kerala State Pollution Control Board was requested to take necessary action against
the violators of BMWM Rules, 2016 for not collecting, transporting and carrying out
disposal through the Common Bio Medical Waste Treatment Facilities thereby
carrying out illegal dumping of wastes to the neighbouring states and to stop
transportation and dumpfng of any solid wastes or Bio medical wastes to Tamil

Nadu.
Further, it was requested to take the issue seriously and take appropriate

measures to curtail the unauthorised movement of the BMW and solid wastes and

further dumping of the same in Tamil Nadu.

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032,
Tel : 044-22353134 - 139 Fax : 044-22353068
Email : thpcb-chn@gov.in - Web : tnpcb.gov.in
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Meanwhile, a complaint petition dated 09.12.2024 has been received from
Thiru. Sivashanmugam, Kodaganallur Panchéyat, Tirunelveli stating that Bio Medical
Wastes and plastic wastes are being dumped near Subham Paper (Pvt), Palavur
Village, Pappakudi Panchayat, Tirunelveli district. '

In this regard, it is also informed that two FIRs: No. 14058526 and No.
14058526 dated 16.12.2024 have been filed by the public and the VAO, Palavur
Village, Pappakudi Panchayat, Tirunelveli district against the unidentified vehicle that
brought and dumped the wastes.

Now, a news article titled “Kerala’s Medical waste dumped in Nellai Villages”
has been published in the New Indian Express dated 17.12.2024 stating that a huge
volume of Kerala's biomedical, food and plastic waste, particularly from
Thiruvananthapuram Regional Cancer Centre (RCC) and Credence Private Hospital,
has been dumped at multiple locations, including on patta lands and a water body in
Kodaganallur and Palavur villages.

Further, the District Collector, Tirunelveli has instructed the Superintendant of
Police, Tirunelveli, Revenue Divisional Officer, Tirunelveli, Assistant Director,
Panchayats, Tirunelveli and District Environmental Engineer, Tirunelveli to inspect
and furnish the action taken report vide reference 7 cited.

In this regard, the DEE/TNV has inspected the said site on 17.12.2024 and
reported the following vide reference 8th cited:

y It was observed that Hotel Wastes & General solid wastes such as oil
pouches, plastic covers, etc. and Bio medical wastes such as unused
syringes, Tablet covers (paper wrappers), carton boxes and Data sheets of
Regional Cancer Centre, Trivandrum were found to be dumped and no
Biomedical wastes were noticed except unused syringes having expiry date
upto 2027.

2. Data sheets of Regional Cancer Centre, Trivandrum and Hotel wastes from
the Leela Kovalam A RAVIZ Hotel were found to be dumped.

3. Empty tins of Soft drinks, used chappels, Waste papers from Hotel of Leela
Kovalam were noticed at the above said sites. '

4. Certain portion of Solid waste including the glass bottles, napkins, paper

waste was found in a partially burnt condition.
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5. In this regard, the Block Development Officer, Pappakudi and TNPCB is
taking steps to remove the mixed solid waste and the unused syringes
through the Common Bio-medical Wastes Treatment facility namely M/s.
Aseptic Systems Bio Medical Waste Management Company, S.F. No. 1024,
1025/1,3 etc., Paapan Kulam Village, Nanguneri Taluk, Tirunelveli District,

‘ In light of the repeated incidents being reported regarding illegal dumping of

| wastes from the State of Kerala to Tamil Nadu, the following immediate action is

i requested at your end:

1. To initiate necessary legal action against Regional Cancer Centre,
Trivandrum for illegal transportation and dumping of the mixed Solid
waste/ Bio medical waste in the State of Tamil Nadu.

2. To initiate necessary legal action against the Hotel Leela Kovalam
A RAVIZ for illegal transportation and dumping of the mixed Solid
waste in the State of Tamil Nadu.

3. To ensure vigil monitoring at the border areas of Kerala and Tamil
Nadu by the Police department and Transport department officials to
prevent illegal transportation of wastes into the State of Tamil Nadu on

a continuous basis.
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Copy submitted to: @\

The Principal Secretary to the Government,
Environment, Climate Change & Forests Department,
Govt. of Tamil Nadu,

Secretariat, Chennai,

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032,
Tel : 044-22353134 - 139 Fax : 044-22353068
Email : tnpcb-chn@gov.in  Web : tnpcb.gov.in
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ANNEXURE-IX
Dinakaran News Paper Dated: 20.12.2024

2 people arrested for bringing medical waste from Kerala state to Tamil Nadu

The police arrested 2 people in connection with the dumping of medical wastes from
Kerala State in Tamil Nadu. The police investigation revealed that the person who belongs to

Tirunelveli acted as an agent by receiving lakhs of money.

Kerala, which shares a large border with Tamil Nadu, receives daily essential
commodities including vegetables from Tirunelveli. Kerala State have stringent Acts for
extracting mineral resources. There is also heavy penalty levied for dumping garbage wherever
it was found, so as to protect the natural resources which is very important. At the same time,
the Kerala state government has not developed adequate infrastructures for waste management,
which makes the private companies and hospitals to dump their wastes in the Tamilnadu
districts. There is an increase of incidents of sending meat waste, medical and plastic wastes to
the border Districts of Tamil Nadu including Tirunelveli by giving lakhs of rupees to the lorry
drivers. Many agents are working in district of Tamilnadu to choose places to dump this waste
where there is no problem. They are taking money from the Kerala companies and dumping the

wastes in unhabited areas in the border districts of Tamilnadu.

Similarly, a private garden area in Pazhavur near Suthamalli, government Promboke
land and revenue employee's land, were found dumped with medical waste, needles, food
waste, plastic tubes labeled with Regional Cancer Centre, Thiruvananthapuram which become
big sensational news. In this regard, Palavur Village Administrative Officer Sayat Ali and Private
Garden Manager Santhanam lodged a complaint with the Suthalamalli police. Suthamalli police
registered the case and investigated. Meanwhile, the issue of medical waste erupted as a state
issue. District Revenue officials and Pollution Control Board Officials inspected the place where
the wastes dumped. The police conducted an intensive investigation in this regard and arrested
Mayandi (42) and Manohar (51) from Suthamali yesterday. It was revealed that Mayandi was
working with Kerala companies as a agent. The police also found Manohar acting as his

accomplice. Suthamalli police arrested them and investigation under process.
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Office of the Joint Chief Environmental Engineer (M),
Tamil Nadu Pollution Control Board,
Tirunelveli - 627007.

Memo. No. JCEE(M) / TNPCB / TNV /F. No. TECH 11 /2024. Date 19-12-2024.

Sir,

Sub
dumping of Bio

TNPCB - O/o JCEE (M), Tirunelveli — Print / Media News about the

Medical Wastes at Suthamalli — Karisalkulam area /

Pappakudi, Kondanagaram and other areas - Reg.

Ref : 1.

Chairperson, TNPC Board, Chennai telephonic message received

on 17.12.2024.

Z.
dumping of
Suthamallai —
3.
4.

Dinakararan Nellai Edition — Page No. 4 — News about the

Bio Medical Wastes received from Kerala state at
Karisalkulam area.

News on The New Indian Express Dt. 19.12.2024.
Hon'ble NGT (SZ) Order in O.A. No. 312/ 2024.

With reference to the above, it was informed that the status of above referred

incidents regarding the dumping of Bio Medical Wastes / Solid Wastes at various locations

in Tirunelveli District from Kerala State, a report has to be furnished to the Board and also
Hon’ble NGT (South Zone) directed the Kerala State Pollution Control Board to remove the

illicit disposal of Wastes in Tirunelveli District.

Accordingly, Two Teams have been formed with the following Officers for effective

monitoring and disposal of the wastes in the above said location and other areas.

Team —1
1. | Tmt. M. Nellaimathy, Suthamalli — Karisalkulam area,

DEE, Tenkasi. Kodaganallur, Palavoor Village,
2. | Tmt. M. Darmila, AE, Kondanagaram, Vellalankulam, Pappakudi and

O/o DEE, Thoothukudi

other related areas.

AE, O/o DEE, Tenkasi.

Selvi. M. Shanmugasree Revathi,

Team -2

1. [ Tmt. K.S. Bharathi,
DEE, Nagercaoil

2. | Thiru R. Murali'Kannan, AE,
O/o DEE, Thoothukudi.
3. | Tmt. R. Jinisha, AE,

O/o DEE, Nagercoil

The above Teams shall ensure that the entire area be inspected and furnish the

report immediately since a compliance report to be furnished to the Hon’ble NGT (SZ). The

Committee shall coordinate with the District Environmental Engineer, Tirunelveli until the
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disposal of the wastes dumped in the above said locations and other areas as per the NGT
Order.

The receipt of the memo shall be acknowledged.

\0\\\ AM

Joint Chief Environmental Engineer (M),
TamilnadufPollution Control Board,

Tirunelveli.
To
Sl.  Name Designation
No. '
1. Tmt. M. Nellaimathy,

DEE, Tenkasi.

2. Tmt. M. Darmila, AE,
O/o DEE, Thoothukudi

3.  Selvi. M. Shanmugasree Revathi,
AE, O/o DEE, Tenkasi.

3. Tmt. K.8. Bharathi,
DEE, Nagercoil

4.  Thiru R. Murali Kannan, AE,
O/o DEE, Thoothukudi.

3. Tmt R. Jinisha, AE,
O/o DEE, Nagercail

Copy to the DEE, Tenkasi, Nagercoil, Tirunelveli and Thoothukudi for information and
necessary action.

Copy submitted to the Member Secretary, TNPCB, Chennai for information, please.
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From To

Er. P. Manimaran, M.E, M.B.A, The Chairperson,

Joint Chief Environmental Engineer (M), Tamil Nadu Pollution Control Board,
Tamil Nadu Pollution Control Board, 76, Mount Salai,

30/2, SIDCO, Industrial Estate, Guindy,

Pettai, Tirunelveli — 627 010. Chennai — 600 032.

Letter No.: JCEE(M)/TNPCB/TNV/F-TECH-11/2024-1 Date: 20.12.2024

Respected Madam,

Sub : TNPC Board — Ofo. JCEE(M), Tirunelveli - lllegal dumping of Solid
waste and Bio Medical Waste in Tirunelveli District from Regional
Cancer Centre, Trivandrum and Hotel Leela Palace A RAVIZ,
Kovalam, Kerala in Kodaganallur and Palavoor Panchayat,
Kondanagaram and Elanthaikulam areas of Tirunelveli District —
Hon'ble NGT in O.A. No.312 of 2024(SZ) SUO MOTU Dt. 19.12.2024
— in compliance to Hon'ble NGT(SZ) Order inspection of team of
officials from Kerala SPCB and Corporation of Trivandrum visiting the
said locations — Action taken report submitted — Reg.

Ref: 1 News article published in The New Indian Express Dt.17.12.2024 titled
“Kerala's Medical Waste dumped in Nellai Villages".

2 DEE, TNV Letter No. DEE/TNPCB/TNV/Tech - 60/2024
Dt. 17/12/2024.

3 FIR No. 626 Dated: 16.12.2024 filed by VAO Palavoor Village in
Suthamalli Police Station.

4 FIR No. 627 Dated: 16.12.2024 filed by Manager Pathmavathi Farm
Thiru. Santhanam in Suthamalli Police Station.

5 Inspection with AE (O/o. DEE. TNV) of lllegal solid waste dumped in
Palavoor and Kodaganallur areas of 18.12.2024.

6 Chairperson Lr. No. T3/TNPCB/BMW/F.31777/2024-1
Dt.18-12-2024 addressed to the Chairperson, Kerala SPCB.

7  Chairperson Lr. No. T3/TNPCB/BMW/F.31777/2024-2
Dt.18-12-2024 addressed to the MS, CPCB, New Delhi.

8 Team formed vide JCEE(M) Memo. No. JCEE(M) / TNPCB / TNV / F.
No. TECH 11/2024. Dt. 19-12-2024

9 Complaint filed in Suthamalli Police Station, Tirunelveli on 19.12.2024
by AEE Ofo DEE TNV with acknowledgment.

10 Inspection with team of officials of lllegal solid waste dumped in
Palavoor, Kodaganallur, Kondanagaram and Elanthaikulam areas in
Tirunelveli District on 19.12.2024.

11 Hon'ble NGT in O.A.No.312 of 2024(SZ) SUO MOTU
Dt. 19.12.2024.

12 Team of officials from Kerala SPCB and Corporation of Trivandrum
visit to the said sites on 20.12.2024.

e de dedrdede e

Page 10of 8



With reference to the above, | submit to state the following regarding the News
article published in The New Indian Express dated: 17.12.2024 titled “Kerala’'s Medical
Waste dumped in Nellai Villages” and in other daily News Papers and media regarding
illegal dumping of Bio medical wastes and mixed solid wastes from Kerala in the areas
of Palavoor, Kodaganallur, Kondanagaram and Elanthaikulam areas in Tirunelveli
District;

RELEVANT COURT CASES

1. O.A. No. 164 of 2023 before the Hon’ble NGT(SZ), Chennai:
(Incident occurred in Tirunelveli District)

Similar incident has occurred that the wastes generated from Corporation of
Trivandrum, Kerala were illegally transported and dumped the wastes of quantity about
10 tonnes in the service road of Nanguneri Bypass and Nanguneri - Moolaikaraipatti
road and were removed by the local body Nanguneri Town Panchayat on 07.10.2023
and taken to Solid Waste Management Facility of Nanguneri Town Panchayat for further
disposal. Subsequently, the Executive Officer, Nanguneri Town Panchayat has stated
that Rs. 69,576/- was spent for the collection and segregation of municipal solid wastes
of unauthorized solid waste dumped in the said site of 965kg quantity, in which
domestic bio medical waste segregated is 20kg which was disposed through Common
Bio Medical Waste Disposal Facility M/s. Aseptic Systems Bio Medical Waste
Management Company, S.F. No. 1024, 1025/1,3 etc, Paapan Kulam Village,
Nanguneri Taluk, Tirunelveli District.

In this regard, Hon'ble NGT in (O.A. No. 164 of 2023) has taken on its own
motion SUO MOTU case based on the News item published in The Indian Express
Chennai edition dated: 09.10.2023, “Tamil Nadu Village roads turn Kerala's dump yard,
10-tonne waste dropped in one night”.

In this regard, a letter has been addressed by the Board vide Lr No.
T3/TNPCB/BMW/F.20576/2023-1 Dated: 25.09.2023 to the Member Secretary, Kerala
State Pollution Control Board to take appropriate measure to curtail the unauthorised
movement of Bio Medical and Solid Waste and further dumping of the same in Tamil
Nadu.

It is submitted that the Hon'ble NGT (SZ) in O.A.No.164 of 2023 vide order
dated: 30.07.2024 has directed as follows.

“2. The Executive Officer had spent a sum of Rs.69,526/- for the collection
and segregation of the municipal solid waste, which was directed to be collected
from the Kerala State Pollution Control Board’.

Further, the Hon'ble NGT in its order dated: 25.10.2024 as
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“1. The Central Pollution Control (CPCB) has filed the report which is not
before us

2. As per earlier directions, the Kerala State Pollution Control Board has
given jts suggestions and inputs to the CPCB on the SOP developed.
Similarly, the Tamil Nadu Pollution Control Board, if not already given, is
directed to give their inputs on that. Based on which, the CPCB has to
finalize its SOP before the next date of hearing.

3. Post the matter on 20.01.2025 for final hearing”

This case is pending to be disposed.

2. O.A. No. 100 of 2021 before the Hon’ble NGT(SZ), Chennai
(Incident occurred in Aanamalai, Pollachi, Coimbatore District)

Earlier, a similar incident has occurred that lorries carrying Bio-medical waste
and other garbage from Kerala area was transported and disposed of in a private
land owner in an unscientific manner which is likely to cause health hazard to the
local people. Based on the news article published in “The Hindu® News Paper
Chennai Edition Dt. 09.04.2021, ‘Dumping of garbage foiled near Aanamalai, trucks
seized’ Hon'ble NGT(SZ) has taken Sou moto case in O.A. No. 100 of 2021. It is
submitted that the Hon'ble NGT (SZ) in O.A. No. 100 of 2021 vide order dated:
01.11.2021 has directed as follows:

“18. The Chief Secretary, State of Kerala is directed to look into the
issue as dumping of waste including the Bio-Medical Waste without
disposing the same in a scientific manner as provided under the
respective Waste Management Rules, including the Bio-Medical Waste
Management Rules, 2016 the neighbouring State, without discharging
their responsibility for providing necessary facility within their State,
cannot be encouraged. This is a matter to be seriously gone into by the
Chief Secretary and necessary steps will have fo be taken against the
local bodies, who are responsible for the same instead of merely issuing a
Circular for carrying out the guidelines. So, we direct the Chief Secretary,
State of Kerala to file a detailed report regarding these aspects mentioned
above and the effective were taken by them against the erring Municipal
Corporation and the local bodies for violating the Waste Management
Rules, instead of taking steps to dispose of the same within their
Jjurisdiction illegally transporting the same to the neighbouring district in
Tamil Nadu and the disposing the same in an unscientific manner
projecting health hazards to the people in that locality. The Kerala State
Pollution Control Board (KAPCB) is also directed to enquire about the
matter and to file a detailed report in this regard”. _
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It is further submitted that the above two cases O.A. No. 100 of 2021 and O.A.
No. 164 of 2023 merged and Hon'ble NGT (SZ) in order Dt. 25.10.2024 as,

“2. As per earlier directions, the Kerala State Pollution Control
Board has given its suggestions and inputs to the CPCB on the SOP
developed. Similarly, the Tamil Nadu Pollution Control Board, if not
already given, is directed to give their inputs on that. Based on which, the
CPCB has to finalize its SOP before the next date of hearing.

3.Post the matter on 20.01.2025 for final hearing”.

It is submitted that along with team of officials of TNPCB vide reference 8" cited,
the locations in Kodaganallur and Palavoor Panchayat, Kondanagaram and
Elanthaikulam areas of Tirunelveli District were inspected on 18.12.2024 and
19.12.2024 and submitted the following:

1. It was observed that the Solid Waste / Bio-medical Waste dumped in the
following locations:

Sl. Location Details of Village where wastes are dumped illegally
No.

Kondanagaram (8.728005,77.612672)

Kondanagaram - Vaduganpatti Road (8.734746, 77.608986)

Elanthaikulam (8.76442, 77.555079) & (8.7644130, 77.556900)

Palavoor (8.734196, 77.598619)

Vellalankulam (8.756286, 77.589859)

] I oL Al o B -

Kodaganallur- Sivaniyarkulam (8.747976, 77.585575)

—

Kondanagaram (8.728005,77.612672) (SW side of M/s. Subam Paper Mill)

It was observed that the waste dumped in this location already in burnt condition
in the remains of the waste physically verified and it contains glass injection vials,

medicine bottles, unburnt syringes with other solid wastes. (Photos enclosed)

2. Kondanagaram - Vaduganpatti Road (8.734746, 77.608986) (SW very near
side of M/s. Subam Paper Mill)

a. It was observed that in a radius of about 100 sq.m. area large quantities of

dumped solid wastes found here and there.

b. It was observed that the wastes were burnt condition in the above area and
the remains contains medicine glass bottles, unburnt testing lab vials.

c. Among the heaps of wastes dumped in the above area is of mixed MSW solid

waste containing empty tins of soft drinks, used chappals, waste papers,
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plastic items, plastic containers, empty covers of milk sachets, food
containers, etc.

d. In the above solid wastes dumped area heaps shredded plastic wastes also
found.

e. From the above wastes dump, it was found hospital record sheets of Regional
Cancer Centre, Trivandrum, Kerala and wastes containing Hotel Leela A
RAVIZ, Kovalam, Kerala emblem.

f. In the above solid wastes dumped area, it was ascertained that the BMW
were burnt and the remains glass medicine bottles, etc. as stated above were

found. (Photos enclosed)

3. Elanthaikulam (8.76442, 77.555079) & (8.7644130, 77.556900) (Southern side
of M/s. SPB Paper Mill)

In the above-mentioned locations, partially burnt wastes and dumped waste
were partially removed in recent days by unknown persons. Further, it is
submitted that the remains of the dumped solid wastes contain empty tins of soft
drinks, used chappals, waste papers, plastic wastes, empty plastic covers, etc.
as observed in the previous mentioned locations including hospital record
sheets of Regional Cancer Centre, Trivandrum, Kerala. (Photos enclosed)

4. Palavoor (8.734196, 77.598619) (Western side of M/s. Subam Paper Mill -
Metchel Poramboke Land)

It was observed that the general solid wastes such as oil pouches, plastic
covers, etc. and Bio medical wastes such as unused syringes, Tablet covers
(paper only), carton boxes and Data sheets of Regional Cancer Centre,
Trivandrum and Hotel wastes from the Leela Kovalam A RAVIZ Hotel were found

to be dumped. (Photos enclosed)

5. Vellalankulam (8.756286, 77.589859) (In the gated premises of Padmavathy

Private Farm Land)

It was observed that wastes were dumped inside the gated premises (Gate is
under opened and rusted condition) and contains same nature as empty tins of
soft drinks, used chappals, waste papers, plastic wastes, empty plastic covers,
etc. and the Bio-degradable wastes were almost composted stage, which reveals
that the waste were dumped more than a month’s time. Data sheets of Regional
Cancer Centre, Trivandrum were found in the dumped wastes. (Photos enclosed)

The Manager of the Padmavathy Private Farm has filed FIR in this regard
with Suthamalli Police Station vide FIR No. 627 / 16.12.2024.
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6. Kodaganallur- Sivaniyarkulam (8.747976, 77.585575) (Private Patta Land)

Ir: this location it is observed that heaps of SW dumped with in a span of 200 min a
scattered manner and also contains as stated above in the previous locations and
hospital record sheets of Regional Cancer Centre, Trivandrum, Kerala and wastes
containing Hotel Leela A RAVIZ, Kovalam, Kerala emblem with letter heads of the Hotel

and Hospital. (Photos enclosed)

From the above observations, it was ascertained that,

a. Most of the above solid wastes are generated from Regional Cancer Centre,
Trivandrum, Kerala and wastes containing Hotel Leela A RAVIZ, Kovalam,

Kerala.

b. The waste which was burnt in the above said locations which contain remains of

medicine bottles, unburnt synergies, few surgical gloves (white latex gloves) from

the Regional Cancer Centre, Trivandrum, Kerala.

c. The solid waste dumped were containing the emblem and record sheets of Hotel

Leela A RAVIZ, Kovalam, Kerala found.

d. The above illegal dumping of solid waste has been happened over a period of

months together.

IIL.

Action taken

It is submitted that a complaint was received to the DEE, TNPCB,
Tirunelveli from  Mudhalvarin ~ Mugavari (IPGCMS) filed by
Thiru. Shiva Shanmugam, Kodaganallur Panchayat, Tirunelveli District.
Based on the complaint, the site was inspected by Assistant
Environmental Engineer of Tirunelveli District Office on 11.12.2024 and
observed that no Bio Medical Wastes were found and only mixed solid
waste were found to be dumped. In this regard, the DEE, TNPCB,
Tirunelveli has submitted a report vide reference 2™ cited.

. In this regard, it is submitted that the VAO Palavoor Village, Tirunelveli

District in Suthamalli Police Station has filed a complaint registered vide
FIR No. 626 Dt. 16.12.2024.

In this regard, it is submitted that the Manager Pathmavathi Farm
Thiru. Santhanam in Suthamalli Police Station has filed a complaint
registered vide FIR No. 627 Dt. 16.12.2024.

. Based on the above incident, The Chairperson, TNPCB has addressed a

letter to the Chairperson, Kerala SPCB vide reference 6% cited to take
appropriate measures to curtail the unauthorized movement of Bio Medical

and Solid Waste and avoid further dumping of the same in Tamil Nadu.
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VI.

VII.

to the Member Secretary, CPCB, New Delhi vide reference 7 cited to

take necessary action against the Kerala SPCB to prevent illegal dumping
of waste from Kerala into Tamil Nadu.
Complaint filed in Suthamalli Police Station, Tirunelveli on 19.12.2024 by
AEE O/o DEE TNV with acknowledgment received from Suthamalli Police
Station mentioning that the Director, Regional Cancer Céntre, Trivandrum,
Kerala, the General Manager, Hotel Leela A RAVIZ, Kovalam, Kerala and
in the vehicle transport and persons involved in the incident will be
included has additional document evidence in this case which is under
investigation.

It is further submitted that, two persons who involved in this incident
Wwere arrested by the Police and further investigation is in progress.

VIIl.  Meanwhile, Hon’ble NGT (SZ) has taken Suo Motu in O.A. No. 312 of

IX.

2024 and directed in the order dt. 19.12.2024 as,

“8. As the M/s. The Leela Kovalam, A RAVIZ Hotel, Beach Road, Kovalam,
Thiruvananthapuram, Kerala — 695 527 is a necessary party to this
proceeding, we Suo Motu implead them as additional Respondent No.9.”

“0. Let the notice be issued to the newly added Respondent No.9 through the
Tribunal. The Registry is directed to carry out the amendment in the cause
title.”

“13. We are constrained to pass the said order, as in the earlier incident, the
Government of Tamil Nadu had quickly removed the waste after segregation,
incurring an expenditure of about Rs.70,000/-, which is yet to be reimbursed
by the State of Kerala.

14. Therefore, we direct the State of Kerala and the Kerala SPCB fto take
strict action to remove the waste dumped within a period of 3 (three)

days from the date of this order and file their action taken report.

15. Let the matter be listed on 23.12.2024.”

In continuation of the Chairperson’s letter addressed to the Chairperson,
KSPCB, Kerala vide reference 6% cited and in compliance to the Hon'ble
NGT order as stated above, team of officials from Kerala SPCB and
Corporation of Trivandrum, Kerala are visiting the above locations today
20.12.2024 vide reference 12! cited.
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quqestions and Recommendations:

1. The District Administration may be instructed to conduct regular review meeting
of the District Coordination Committee on the issues related to BMW.

2. Necessary additional police check post may be located in these areas other than
provided in the district borders through competent authorities.

3. To increase the efﬁciency of night patrolling by the Police Department in these
remote areas for effective surveillance specifically during odd hours.

4. To install CCTV surveillance camera facilities in these remote areas where ever
possible to have effective surveillance through competent authorities. '

5. It is respectfully submitted that necessary directions may be issued to competent
authorities at the district border check posts to have stringent vigil monitoring of
such type of vehicles.

8. The Registration Certificate of the vehicles engaged for this illegal activity may be '
permanently cancelled and in this regard, it is respectfully submitted that
directions may be issued to competent authorities.

7. To take stringent legal action against the violators who have involved in these
types of illegal activities through competent authorities.

8. To initiate necessary legal action against Regional Cancer Centre, Trivandrum
for illegal-transportation and dumping of the Mixed Solid Waste / Bio Medical
Waste in the State of Tamilnadu.

9. To initiate necessary legal action against the Hotel Leela Kovalam A RAVIZ
for illegal transportation and dumping of the Mixed Solid Waste in the State of

Tamilnadu.

This is submitted for favour of kind information and necessary action please.

Encl: As stated above with photos.

Y¢

Joint Chief Environmental Engineer(M),
mil Nadu Pollution Control-Board,

M]’irunei\.feli.
A\

3P
NPCB, Chennai for favour of kind

Copy submitted to: The Member Secretary,
information please.
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ANNEXURE
ILLEGAL DISPOSAL OF MIXED SOLID WASTE AND HOTEL WASTE AT
KODAGANALLUR AND PALAVOOR PANCHAYAT LIMIT AREAS
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12/18/24, 2222 PM Kerala's medical waste dumped in Nellai villages
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Tamil Nadu

Kerala's medical waste dumped in Nellai villages
When TNIE visited the spot on Monday, landowners alleged that no action was
teken despite complaints.

Huge volume of Kerala’s biomedical, food, and plastic wastes have been dumped in multiple locations in
Tirunelveli's Kodakanallur and Pazhavur panchayats Phore | Express

Thinakaran Rajamani

Updeated on: - 2 min read

TIRUNELVELI: A huge volume of Kerala’s bicmedical, food and plastic
waste, particularly from Thiruvananthapuram Regional Cancer Centre
(RCC) and Credence Private Hospital, has been dumped at multiple
locations, including on patta lands and a waterbody in Kodaganallur and
Palavoor villages. When TNIE visited the spot on Monday, landowners
alleged that no action was taken despite complaints.

“Waste from Kerala is being dumped on our land for the past several
months. A few days after the dumping, the miscreants would burn it and P

9 &
https://iwww.newindianexpress.com/states/tamil-nadu/2024/Dec/17/keralas-medical-waste-dumped-in-nellai-villages ‘j
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' burning 1it. As this dumping occurs at night, we cannot catch the culprits.
We suspect that trucks, which come from Kerala to carry load from a paper
mill in the vicinity, bring in this waste,” said J Santhanam, the supervisor
of a tract of land in Kodaganallur village.

“I filed a complaint with the Suthamalli police last month. Since they did
not register a case, I complained to the CM’s Special Cell on December 2.
However, no action has been taken. The police can trace the trucks by
locating them through CCTV cameras, installed near the Tasmac outlet,
paper mill and a quarry. Waste has been dumped at five locations across 40
acres of land. However, neither the police nor the revenue officials visited
the spot. In fact, after complaining to the police, three loads of waste were
dumped on my land,” said Santhanam. M Subbaiah, a cattle farmer, said, “I
herd my cattle in Palavoor village. My goats fell ill recently after drinking
water contaminated with biomedical waste.”

Another woman cattle farmer said the local body officials were indifferent
about taking action against the menace despite oral complaints. Santhanam
demanded that the state government take steps to send the waste back to
Kerala to prevent further illegal transportation of such waste. District
Collector Dr K P Karthikeyan told TNIE that he has asked the local body
officials and the Tamil Nadu Pollution Control Board to take action as per
law.

- Follow The New Indian Express channel on WhatsApp

Downlead the TNIE app te stay with us and follow the latest

kerala medical waste Nellai villages
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S5y 24 Kerala waste dumped in Nellai villages; police register
“o= two cases after 37 days

Thingkaran Rejameni - 7 hours zgo

Severed human head found in garbage dump in
Kolkata's Tollygunge

Tl - 13 Dec 2024

Stench from Vellalore dump yard a constant woe, find
solution, ex-Minister Velumani urges Tamil Nadu govt

4 Express News Sarvice - 12 De
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2024

The environmental cost of convenience

Anuradha Goyal - 17 Nov 2024
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL,
SOUTHERN ZONE, CHENNAI

Original Application No.312 of 2024

IN THE MATTER OF:

Tribunal on its own motion SUO MOTU
based on the news item in The New Indian
Express, Chennai Edition dt: 17.12.2024,

titled “Kerala’s Medical waste dumped in

Nellai Villages”.

With
1. The Principal Secretary
to Government of Tamil Nadu,
Department of Environment,
Climate Change and Forests,
Chennai and Others.
....Respondents

REPORT FILED ON BEHALF OF
THE THIRD RESPONDENT - TAMIL
NADU POLLUTION CONTROL
BOARD

Advocate for Respondent: TNPCB
Thiru.Sai Sathya Jith,
Advocate, Chennai.

Date:26.632025

Date of Hearing on. i9-£6.202
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